FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liguidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
JHARKHAND KOLHAN STEEL LIMITED

1 NAME OF CORPORATE PERSON HWHARKHAND KOLHAN STEEL LIMITED
2, DATE OF INCORPORATION OF-  [24/09/2015
CORPORATE PERSON
3. AUTHORITY UNDER WHICH [RoC-Jharkhand
CORPORATE PERSON IS
INCORPORATED/ REGISTERED
4. CORPORATE IDENTITY NUMBER [U27100JH2015GO1003192
CORPORATE PERSON
3 ADDRESS OF THE REGISTERED  Pharkhand National Mineral Development Corporation
T - {Ltd. C/o JSMDC Ltd,Khanij Nigam Bhawan,Nepal
RNl TR S
6. LIQUIDATION COMMENCEMENT [19™ February 2021
DATE OF CORPORATE PERSON
7. NAME, ADDRESS, EMAIL iAdvocate Gadiraju Murali Krishna Raju
ADDRESS, TELEPHONE NUMBER (Address:
AND THE REGISTRATION Flat No 103, Anishritha Residency
) , o 81, Fil g
HUNBERICOE BHE ?Lg)ai(lie?HiHs, H}Tig;l:;;
LIQUIDATOR Telangana 500 033
EMAIL Address
lemk.raju.ip@gmail.com
Phone Number
9840194065
{Registration No. With IBBI
IBBI/ IPA-001/IP-P01635/2019-20/12506
8. LAST DATE FOR SUBMISSION OF 21* March 2021
CLAIMS

Notice is hereby given that the JHARKHAND KOLHAN STEEL LIMITED has commenced voluntary

liquidation on 19™ February 2021.

The stakeholders of JHARKHAND KOLHAN STEEL LIMITED are hereby called upon to submita proof of
their claims, on or before 21st March 2021, to the liquidator at the address mentioned against item 7

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

roR

amé and Signature of the Liquidator:
Date and Place:20 February 2021 , Hyderabad

Forms may be downloaded from: https://www.ibbi.gov.in/ho

Item No 4 has the forms for Voluntary Liquidation
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7| NAME, ADDRESS, EMAIL Advocate Gadiraju
ADDRESS, TELEPHONE Murali Krishna Raju
NUMBER AND THE . Address
REGISTRATION NUMBER OF Eo
Residency, Road No. 81,
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LAST DATE FOR SUBMISSION ]jst March 2021

Notice is hereby given that the JHARKHAND KOLHAN
STEEL LIMITED has commenced voluntary liquidation on
19th February 2621, :

The stakeholders of JHARKHAND KOLHAN STEEL LIMITED
are hereby called upon fo submit a proof of their claims, on or
before 21st March 2021, fo the liquidator at the address
mentioned againstitem 7.

The financial creditors shall submit their proof of claims by
elecironic means only. All other stakeholders may submit the
proofof claims in person, by postor by electronicmeans.
Submission of false or misleading proofs of claim shall attract

penaities.

Name and Signature of the Liguidator: Wﬂ p
Advocate Gadirgju MuraliKrishnaRaju  #- - = -

Date and Place: 20 February 2021, Hyderabad

Forms may be downloaded from: hitps:/fwww.ibbi.gov.in/
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